IN THE CENTPAL ADMINIZTFATIVE TRIRULIAL, JAIPUE BEWNCH, JAIPUR.

C.P.No.176/95 . Dat
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M.A.No.225/96
Mata Prasad : Petitioner
Vs.

Shri Pavindvan, cencral ! Regpondents

Bombay & Ors.

Mr.P.V.Calla

Counzel for petitioner.
Mr.Manish Bhandari ! Counzel for vezpondents.
CORAM:
Hon'ble Mr.O.P.Sharma, Administrative Member
Hon'lble Mr.FPatan Prakazh, Judicial Member.

PEP HON'ELE MP.0O.P.SHAPMA, ADMINIZETRATIVE MEMEER.

of order: 18.

Thiz Conktempt Petition has hbeen filed by Ehri Mata

Prazad, praying thercin that the regpondents should be

pereonally and azked why they zheould nok ke punizhed fo

failure to implement the ovrdsr of fhe Trikunal paszzed on

22.2.1995 in 0.A No.650/94, Alladdin & Ors Vs. Uinion of

India &

2. Wz have heard the lezarned counsel for rFhe parties and

pirused  the veply filed by the respondant
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additional sffidavii filed by them. The learned coun
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petitioner accepts that the Jdiveciionz of the Trikbunal have

b2en complizd with, except with regavd to regularvization of the

applicant in Tota Divizsion. The carnsd  counsel  for  the

respondeni 2 haz staited that the applicant's case

regularization has hesn conzidered and ordsrz shall oz
in due course, as per ths geniority pozition.
2. The lzarned counzel for the petitioner has also

that salavy of the pecicioner For a part of the periad
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during

which th:z petitionsr worked in Ajmer Divizion has not besn paid

to him =20 far. However, this matter had nok hzen 3914

i

ated in




the 0.2 and it dozz ner arizz in the present Contempt Petition.
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Therzfore, no Aivection can hbe igzuzd by the Tribunal in this
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charged.
5. M.A No.225/96 haz heen filed by the Unicn of India and
othzr official respondents in C.P No.176/95 szeking extension

of time for implemznting the oreder Oof the Tribunal pazsed on

s2en dismiszed ag having hecome infructucus, the Misc.
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ication has also now hecome infructuous. The M.A isg,

(Ratan Prakash) ma )

Member (Judl). Member (Adm) .




